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HON BLE MR JUSTICE ANIL R DAVE

HON BLE MR, JUSTI CE KURI AN JOSEPH

For Petitioner(s)
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C. D. Singh, Adv.

Mukesh Verma, Adv.
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Kakkar,

Adv.

I rshad Ahnmed, AAG
Abhi shek Kumar Singh, Adv.
Abhi sth Kumar, Adv.

Som Raj Chaudhury, Adv.

Vi shwajit Singh, Adv.
Pankaj
Ri dhi ma Si ngh, Adv.

Si ngh, Adv.

Prakash Kumar Singh, Adv.

B. K Jauhari, Adv.
Purni ma Jauhari, Adv.

Adi | Munner Andrabi, Adv.

Prakash Kumar Singh, Adv.

M. Yash Pal

UPON heari ng counsel

Dhi ngra, Adv.

the Court made the follow ng
ORDER

heari ng



In view of the letter circul ated by the | earned counsel
for the petitioner seeking adjournnent for filing rejoinder
affidavit, list on 11.09.2015.

Rej oi nder Affidavit be filed within four weeks.

(Jayant Kumar Arora) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar



